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Production of Dhotis and Sarees

l’l’ Shri R. Barua: Will the Min-
ister of Commerce be pleased to state:

(a) whether in the light of Mehta
Committee's report any step has been
taken to peg the production of dhoties
and sarees by cotton mills;

(b) if so. what impact it will create
on the handloom and powerloom pro-
duction; and
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(c) whether this pegging is likely
to affect any cotton textile mill, if
g0 in what manner?

The Minister of Commerce (Shri
Dinesh Simgh): (a) Yes, Sir. The
production of these varieties by mills
has been pegged at the level of thelr
production in 1963 by issue of a noti-
fication bv the Textile Commissioner.

(b) The 1ccomme ndation is mainly
aimed at affording protection to ‘he
decentralised sector. Any additional
demand for dhotis and sarees will be
met entirely by that sector.

(¢) Some mills which are mainly
" producing sarees and dhotis are affect-
ed and the representations from these
mills are under examination.
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International Fairs

8911, Shri K. Lakkappa: Will the
Minister of Commerce be pleased to
state;

{a) whether it is a fact that many
goods and valuable articles taken
from India to the various agricultur-
al and industrial fairs have not been
brought back;

(b) if so, the value of such articles
which were not brought back since
1962; and

(c) the action taken by Gowern-
ment to fix the responsibility on the
officers concerned?

The Minister of Commerce (Bhrl
Dinesh Shigh): (a) to (c). Enchibimg
samples for display at agricultural
and industrial fairs abroad aré com-





